
BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

Original Application No.180 of 2023 (SZ) & 

I.A. No.128 of 2023 (SZ) 

AND 

Original Application No.183 of 2023 (SZ) 

 

IN THE MATTER OF: 

 

Tribunal on its own motion SUO MOTU based 

on the Visual media titled Chennai Rains Makkalai 

Vathaikkum Oil Companies - Shocking Story - 

Michaung Ground Report covered by on 

VIKATAN TV Chennai dt. 06.12.2023. 

 

With 

The District Collector 

Chennai District and Ors. 

...Respondent(s) 

 

AND 

R.L. Srinivasan, 

Chennai. 

  ...Applicant (s) 

 

Versus 

 

The Tamil Nadu Coastal Zone Management Authority, 

Rep. by its Member Secretary, 

Chennai and Ors. 

           ...Respondent(s) 

 

 

MEMO FILED BY THE COUNSEL FOR RESPONDENT NO. 2 

 

 

1. It is submitted that the above-mentioned Original Application came up for hearing on 

27.02.2024 before the Hon’ble Tribunal, and the Hon’ble Tribunal was pleased to pass the 

following orders directing the Tamil Nadu Pollution Control Board to file a reporting state 

the;  

i. Conditions of the Mangroves, if any of them are dead 

ii. The number of Mangroves which have been cut, if any 

 



2. It is submitted that a Communication, dt. 25.03.2024, was received from the Principal 

Chief Conservator of Forest and Member Secretary, Tamil Nadu State Wetlands Authority 

& Chief Mission Director, Green Tamil Nadu Mission (FAC), in respect of the restoration 

works carried out on Mangroves at Ennore Greek. The same is attached as an annexure to 

this Memo. 

 

         It is therefore, humbly prayed before this Hon’ble Tribunal may be pleased to 

take this Memo on record and pass such further or other orders as this Hon’ble Tribunal 

may deem fit and necessary and thus render justice. 

 

 

Dated at Chennai on this the 2nd day of April, 2024 

 

 

 

      

      COUNSEL FOR 2nd RESPONDENT  
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COUNSEL FOR 2ND 

RESPONDENT 

S. SAI SATHYA JITH 

(1442/2022) 

 

 


